ing up of a Unit in Public Sector
anufacture Electronic Components

54. SHRIMATI PREMALABAI
VAN: Wil] the Minister of
IENCE AND TECHNOLOGY he
ased to state:

(a) whether the Government are
anning to set up a unit in the public
ctor te manufacture electronic com-
ents with the know-how developed
CS.IR.; and if so, the main fea-
es thereof;

(b) whether the above unit is to be
up in New Delhi or any other
etropolitan area; and

(c) if so, the reasons for selecting
metropolitan area, in view of the
ercrowding of large cities and in-
strial concentration?

THE MINISTER OF INDUSTRY
CIVIL SUPPLIES AND
CIENCE AND TECHNOI.OGY

SHRI T. A. PAI): (a) The Central
ectronics Limited hag been set up
s a Public Sector Undertaking
nder the Department of Science and
echnology in June, 1974. The Elec-
ronic Components Production unit of
e National Physical Laboratory
nder the Council of Scientific and
dustrial Research is being taken
ver by the Central Electronics Limit-
Soft Ferrites, pot Cores, Memory
Cores, Ceramic Capacitors and other
etectronic components are in the Com-
pany’s -manufacturing  programme.
Some of the products are expectedq to
e marketed in 1975-76.

(b) It is not proposed to locate
he factory in New Delhi or any
other metropolita, area.

(¢) Does not arise.
Representation from Janta
Union, Moga (Punjab)

© 4955 SHRI S. M. BANERJEE: Will
he Minister of HOME AFFAIRS be
Pleased to state:

Truck

(a) whether any representation from
anta Truck Union, Moga (Punjab)
received by him during Oectober,
i4 regarding 'murderous assault

8 1L.S—3.
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committed by a faction of truck ope-
rators on some other persons;

(b) if so, the contents of the repre-
sentation;

(c) whether some Members of Par-
liament have also recommended ic:
top level investigation through Centrai
Agency in this case; and

(d) if so, the reaction of Govern-
ment thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) Yes, Sir.

(b) The text of the representation
is laid on the Table of the House.
[Placed in Library. See No. LT-8798
174]

(c) Yes, Sir.

(d) Tlhe ‘Police’ and ‘Public Order’
being State subjects, the Government
of Punjab have been requested to look
into the matter for taking appropriate
action.
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